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an d  the ty p e  o f  w o rk  d on e  in  the 
v a r iou s  establish m en ts o f  the D efen ce  
S c ie n ce  O rgan isation  w as la id  on  the 

' T a b le  o f  the H ou se on  27th A ugu st 
1956 in  rep ly  to  S ta rred  Q uestion  
N o. 1459. A n oth er  statem ent sh ow ing  
th e  m ain  item s o f  unclassified  w o rk  
d on e  since A ugu st 1956 is n o w  la id  

-o n  the T able . [S ee  A p p en d ix  I, an­
n ex u re  N o. 9.3

(b )  86 Scientific  officers.

Institute o f  A rm am ent Studies, K irk ee

9. Sh ri K rish n ach arya  Josh i: W ill
the M inister o f  D efen ce  be  p leased  to 
state:

(a )  the m ain w ork  done b y  the 
Institute o f  A rm am en t Studies, K irk ee  
d u rin g  1956-57 so fa r ; and

(b )  h ow  m any officers w ere  tra ined  
d u rin g  the sam e p eriod ?

T he M inister o f  D efen ce  O rgan isa­
t ion  (S h ri T y a g i) : (a )  T he Institute
has been  responsib le fo r  tra in ing  
T ech n ica l S ta ff O fficers fo r  the 
S erv ices  and fo r  carry in g  out research  

- on  the perform an ce  o f  w eapons.

(b )  F ifteen A rm y  Officers com p leted  
tra in ing in M ay, 1956. S ix  A ir  F orce  
and seven  A rm y  O fficers are still 
rece iv in g  training.

Sm u ggled  G old

10. Shri K rishnacharya Josh i: W ill
the M inister o f F inance b e  p leased  to 
state:

(a ) the total quantity o f  sm uggled  
.gold seized during 1956-57; and

(b )  the total value o f  the sam e?

T he M inister o f  F inance and Iron  
and Steel (S h ri T . T. K rish n am ach ari):

(a ) The total qu antity  o f  sm uggled  
go ld  seized by  the Custom s authorities 
d u rin g  the period  1st A p ril 1956 to 
28th F ebruary 1957 w as 1,04,140 tolas 
approx im ately .

(b )  T he tota l value o f the go ld  
se ized  w as Rs. 1,02,15,592 ap p rox i­
m a te !;

Currency Note*

11. Shrl Ham aduuidra Reddi: W ill
the M in ister  o f  Finance b e  p leased  to
state:

(a )  the va lu e  o f  cu rren cy  n otes 
issued d uring  1956-87 so  fa t ; and

(b )  the v a lu e  o f  cu rren cy  n otes
issued d u rin g  the corresp on d in g
p eriod  in 1955-58?

The M inister of Finance and Iron  
and Steel (Shrl T . T . K rishnam achari):
(a )  T he v a lu e  o f  C u rren cy  n otes 
issued durin g  the p eriod  30th M arch , 
1956 to  1st M arch , 1957 am ounts to 
Rs. 48,13,76,000.

(b )  T h e  va lu e  o f  notes issued du rin g  
the p eriod  1st A p ril, 1955 to 2nd M arch , 
1956 am ounts to  R s. 1,26,54,53,000.

P er  C apita  Income and Tax

12. Shri S. C. Sam anta: W ill the
M inister o f  F inan ce be  p leased  to
state:

(a )  the p er  capita  in com e in India  
durin g  1955-50;

(b )  the per capita  tax  in  Ind ia  in  
1955-56;

( c )  the p ercen tage o f  ta x  in  this 
year  in com parison  w ith  the in com e ; 
and

(d )  how  it com pares w ith  those in  
U.K., U .S.A., U .S.S.R. arid C hina?

T he M inister o f  F inan ce and Iron  
and S teel (S h ri T . T . K rish n a m a ch a ri):
(a ) The estim ate o f  nation al in com e  
fo r  1955-56 is n ot yet ava ilab le . F o r
1954-55, p er cap ita  in com e in In d ia  
w ork ed  out at Rs. 262'1 Cat cu rren t 
p r ic e s ) ;

(b )  On the basis o f  ‘rev ised  esti­
m ates’ o f  tax  receip ts at the C en tre  
and in the States fo r  1955-56, per 
capita  taxation  in  that y e a r  w ork s  
out at about Rs. 19 .7 ;

( c )  T his can b e  ca lcu la ted  o n ly  
a fter  the estim ate o f  nation al InoanM  
fo r  1955-56 has becom e  a va ila b le ;

(d )  In form ation  is n ot ava ila b le .




